
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 28.12.2023  

SL

. 

No

. 

Name of 

Applica

nt 

C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notifie

d 

amount  

to be 

paid 

Typ

e 

Rejec

t 

Statu

s 

  

1 
P K 

LENKA 

131960/20

23 
28.12.2023 WP(C)/716/2015 7 

 
U 

   

2 
P C 

MOHANTY 

131961/20

23 
28.12.2023 RSA/263/2013 7 

 
U 

   

3 Y DAS 
131962/20

23 
28.12.2023 WP(C)/6971/2012 7 

 
U 

   

4 P K DAS 
131963/20

23 
28.12.2023 

ABLAPL/3328/202

1 
7 

 
U 

   

5 S K RATH 
131964/20

23 
28.12.2023 

WPC(OAC)/3358/2

014 
7 

 
U 

   

6 S K RATH 
131965/20

23 
28.12.2023 

WPC(OAC)/3885/2

014 
7 

 
U 

   

7 S K RATH 
131966/20

23 
28.12.2023 

WPC(OAC)/4025/2

014 
7 

 
U 

   

8 S K RATH 
131967/20

23 
28.12.2023 

WPC(OAC)/185/20

16 
7 

 
U 

   

9 B DAS 
131968/20

23 
28.12.2023 

WP(C)/19015/200

9 
7 

 
U 

   

10 B DAS 
131969/20

23 
28.12.2023 WP(C)/9763/2022 7 

 
U 

   

11 
P N 

NAYAK 

131970/20

23 
28.12.2023 

WP(C)/36939/202

3 
7 

 
U 

   

12 
S B 

UDGATA 

131971/20

23 
28.12.2023 

WP(C)/30307/202

3 
7 

 
U 

   

13 
S K 

BISWAL 

131972/20

23 
28.12.2023 

WP(C)/29176/202

2 
7 

 
U 

   

14 
K N 

SAHOO 

131973/20

23 
28.12.2023 RSA/401/2023 7 

 
U 

   

15 
K N 

SAHOO 

131974/20

23 
28.12.2023 RSA/402/2023 7 

 
U 

   

16 
J R 

SAHOO 

131975/20

23 
28.12.2023 MATA/6/2018 7 

 
U 

   

17 I PANDA 
131976/20

23 
28.12.2023 

WP(C)/20081/202

0 
7 

 
U 

   



18 
R K 

BARIK 

131977/20

23 
28.12.2023 WP(C)/8491/2016 7 

 
U 

   

19 Y DAS 
131978/20

23 
28.12.2023 WP(C)/6971/2012 7 

 
U 

   

20 J P KAR 
131979/20

23 
28.12.2023 

WP(C)/20658/201

8 
7 

 
U 

   

21 N BEHERA 
131980/20

23 
28.12.2023 

WP(C)/38157/202

3 
7 

 
U 

   

22 A K JATI 
131981/20

23 
28.12.2023 ABLAPL/629/2022 7 

 
U 

   

23 A K JATI 
131982/20

23 
28.12.2023 ABLAPL/632/2022 7 

 
U 

   

24 

D K 

MOHAPATR

A 

131983/20

23 
28.12.2023 SA/103/1992 7 

 
U 

   

25 

R K 

MOHAPATR

A 

131984/20

23 
28.12.2023 MACA/979/2006 7 

 
U 

   

26 
G 

SUNDARA 

131985/20

23 
28.12.2023 RVWPET/257/2023 7 

 
U 

   

27 
P K 

PATRA 

131986/20

23 
28.12.2023 OJC/13403/2001 7 

 
U 

   

28 S.BARIK 
131987/20

23 
28.12.2023 CRLMA/429/2023 10 

 
C 

   

29 
P 

KUMBHAR 

131991/20

23 
28.12.2023 

WP(C)/17994/202

2 
7 

 
U 

   

30 P.K. DAS 
131992/20

23 
28.12.2023 RFA/197/2008 10 

 
C 

   

31 Y DAS 
132014/20

23 
28.12.2023 SA/110/1987 7 

 
U 

   

32 Y DAS 
132015/20

23 
28.12.2023 SA/110/1987 7 

 
U 

   

33 N BEHERA 
132016/20

23 
28.12.2023 

WP(C)/31767/202

0 
7 

 
U 

   

34 S BISWAL 
132017/20

23 
28.12.2023 WP(C)/5716/2015 7 

 
U 

   

35 M BEHERA 
132018/20

23 
28.12.2023 WA/1761/2023 7 

 
U 

   

36 M BEHERA 
132019/20

23 
28.12.2023 WA/1715/2023 7 

 
U 

   

37 M BEHERA 
132020/20

23 
28.12.2023 WA/1759/2023 7 

 
U 

   

38 P NAIK 
132021/20

23 
28.12.2023 

ABLAPL/13039/20

23 
7 

 
U 

   

39 G SAHOO 
132022/20

23 
28.12.2023 BLAPL/3475/2023 7 

 
U 

   

40 P K 132023/20 28.12.2023 BLAPL/5801/2023 7 
 

U 
   



PATRA 23 

41 G ROUT 
132024/20

23 
28.12.2023 

ABLAPL/13050/20

23 
7 

 
U 

   

    
Total  293 

     

N I C 

 


